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u IN THE CEIfrRAL AEIflNISTRATIVE TRIBUNAL
PRINCIPAL BENCH

NEW DELHI

OA No 2618/92

•few Delhi this the 27th day of November, 1997

Sr* ®-"- Woe CJiainnaii(A)ft" ble aat.IetahBi SwnnlBathan,llajber(J)
Shrl Kanak Singh,596/E
Constable, '
T«l/B, Subzi Mandi.
Delhi-110007

(None for the applicant)

VS

Delhi Administration
trough its Chief Secretary
Rajpur Road,N/Delhi.

Oommissioner of Police
Police Headquarters,
Indraprastha Estate
New Delhi-2

(Constable Banwari Lai,DR.)

ORDER (ORAL)
(Hoo'ble Shrl S.H. Mlge, Vice Chalmm (A)

11>1S case was listed at serial No.4 of the regular hearing
- and 1„ the absence of the applicant or his counsel, this OA

is dismissed for default and non prosecution.

(art. Lakshml Swajrlnathan) ,
>femher(j) . ^S-^-Mlge /

Vice Chairman (A)

•Applicant

Respondents


